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Grants Comuussion in regaed to its pohey
an correspoadence courses, Members will
recall that s few yoars apo R seminar of
Vice-Chanceliors was held on the question
of open universities. A Working Group
i the Ministry is also considermg this
question, and as soon its report s finalised
the working paper prepared by it s fina-
lised, it will be sent to the UGC and to
the Inter<University Board. Without
recetving the definite recommendations
ot the University Grants Commussion, 1t
would not be wise for the Munisirv to
start going through with this scheme
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THE MINISTER OF EDUCKTION,
SOCIAL WELFARE, AND CULTURE
(PROF. § NURUL HASAN} . (a) The
Fourth Plan allocations for this scheme
are as under

Rs 194.40 lakhs

, Re. £70 60 lakhs

() A Stacement’ss taid on the Table of
the Sabha '

Scheduled Tribes
Schedyled Custes

]

(c) The funds allocated duting 1970-71
and 1971-72 have been fally utilised by the
Government of Madhya Pradesh.

STATEMBNT
Statement showing Fourth Plan outlays for the scheme of Pssi-matric schalurships  ~ |

Name of State/U. T, Scheduled Tribes  Scheduled Castied ("
! 2 3, .7
' (Rs, in lakhs) N

1, Aandhra Pradesh 4.00 54 00

2. Asmam 49 30 16 710

3. Bibae 52,00 5100

4, Gujurat 18.90 53.10

$ Haryana — 800

¢ Jammu and Kashmir — 3,00

7. Kerala 2.80 18,20

8. Msdhys Pradosh 14,00 29,10

$.. Maharashira .50 157.50

0 Mysom 1.00 47,00

1 Ockan 6.00 700

7. Putied - 200

13, Rajathiis ' 1.50 13,50

14, Thod! Nutu 080 . b, oR20 S




o Orat duswery APRIL 17, 1972 Orid Answery %
1 A 2 T
y , (Ra. in lakhs}
15. Uttar Pradesh 6490 203,30
16, West Bengal $.50 104.20
17. Nagaland 3.00 -
18. Manipur 10.80 0.60
19. Tripuyra 1,30 1.30
20. fimacha! Pradesh 2.06 3.80
2i. Andman and Nicobar Islands 002 -
22, Chandigarh - 0.30
23. Dadma and Nagar ifave 0.02 —
24, Dolhi -— 9.50
25. Goa, Daman and Div - 010
26. Pondicherry — 0.20
Total 194 40 870.60

Nozt :~—The outlays indicated are only a tentative one,

The Government of India are

to meet the entire additonal, expenditure incurred by the State Governments
on the award of these scholarships over and above the Pro-Fourth Plan
(1968-69) level of expenditure wiich 15 borne by the State Governments.
This 18 to enable the State Governments/U. T. Administrations to award
the scholarships to aill the ehigible Scheduled Caste and Schedyled Tribe

students.
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PROF. 8. NURUL HASAN : jam
aware of the fact that the amount of
scholarship given for post-matric studies
is inadogudte. But it is a question
involving finances and unless 1 am able o
securé more funds, it will not be possible
for me to take sny decision in the
matter,
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PROF. 8. NURUL HASAN: I do not
know how to smawer i, bécauie this
scheme is operated throogh Ahe Stste
is not visualising our setting upa super
agency to inspect the work of shw '‘State

Governments.  But If any specific somp.
laints are brought 1o my L W b
siad to taksap the smaiier

Goverament,
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MR, SPEAKER : The sssessment is
done at the Central leve!l or State level ?

PROF. 8. NURUL HASAN : The
asscasment is done at the State level,
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PROF. S. NURUL HASAN : The
policy of Government is, those students
whose parents’ or guardian’s total income
from all sources is more than Rs. 500 per

month are not awarded post-matric scho«
larships.
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PROF. S. NURUL HASAN : I am
afraid I have not boen able to explain my
point. I thought I had made it clear that -
there is a difference between pre-matric
and post-matric scholarships. Post-mateic
scholarships are given by Central Gover.
nment and they are in the centrally
spongored sector.  On the other hand,
pre-matric scholarships are in the State
sector.

SHRI 8. RADHAKRISHNAN : May
I know the basis on which the amount was
allotted to the States by the Central
Government ?

PROF. S. NURUL HASBAN : All
students belonging to the scheduled castes
and scheduled tribes, whose parents’ or
guardian’s income does not exceed Rs. 500
per month are entitled to post matric
scholarships. If the number goes up,
the number of scholarships will also go up,

Cut in Procurement Price of Rabl Crop
ns Recommended by A. P. C.
+
*“437, SHRI JHARKHANDE RAI

SHRI MOHAN SWARUP:

Will the Minister of Agriculture be
pleased to siate:

(a) whether the Agricultural Prices
Commission has recommendod a cut in
the procurement prices for Rabi crop and
a marginal hike in the issue price of wheat
disteibured through the pubic distribution
network; and

(i:) if so, what are Government's deci.

sions thereon ? .

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE' (SHRI
ANNASAHEB P. SHINDE): (a) Yis,





